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Date: 29 November, 2022

OFFICE ORDER / $RIfGH 319 § 468/2022

Subject: Partial Modification in office order no. 11/2022 dated 18™ January, 2022- reg.

In partial modification to the office order no. 11/2022 dated 18th January, 2022, declaring
CPIOs and Appellate Authorities, following changes/ modifications has been decided with the
approval of the competent authority:

Divisions

|Units under various Divisions

CPIO

Appellate Authority

Trade and International

a) Imports Unit

Dr. Sujata Singh, AD

Dr. Amit Sharma,

Cooperation Division b) Exports Unit Director
¢) International
Cooperation Unit
Yours faithfully

To:-
1. Officer concerned.

2. GA Division, FSSAI, HQ-for necessary action.
3. IT Division — for uploading on website and e-office dashboard.

Digitally Signed by Keerti
Raj

Date: 29-11-2022 16:45:35
Reason: Approved

(Keerti Raj)

Assistant Director(HR)
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